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PAPARS LAID ON THE TABLE

I. Corrigendum to the Economic Survey,
1995-96.

II. Finance Accounts and Appropriation
Accounts (1994-95) of the Government
of Jammu and Kashmir.

II1. Report (1994-95) of the Comptroller and
Auditor General of India (Govt. of
Jammu and Kashmir)

IV. Reports (1994-95) of the Comptroller
and Auditor General of India and
Appropriation and Finance Accounts
(1994-95)

THE MINISTER OF FINANCE AND
MINISTER OF COMPANY AFFAIRS (SHRI P.
CHIDAMBARAM) Sir, I lay on the Table—

L A copy (in English and Hindi) of
the Corrigendum to the Economic
Survey, 1995-96. [Placed in Library
See No. L.T. 11696]

IL A copy each (in English and
Hindi) of the following papers, under
clause (c) (iv) of the Proclamation
dated the 18th July, 1990 issued by the
President in relation to the State of
Jammu & Kashmir:—

(i) Finance Accounts of the Government of
Jammu and Kashmir for the



